
HIGH COURT OF MANIPUR
AT IMPHAL

NOTIFICATION
Dated the 25th October, 2023

No. HCM/U96IBENCH/

members of the Bar and the

It is hereby informed to all the learned

litigants that Hon'ble Mr. Justice A. Bimol singh will not be

sd/ -
(Shubham Vashist)

JOINT REGTSTRAR (JUDL.)
HIGH COURT OF MANIPUR

Imphal, the 25th October, 2023

available for holding Court on 30,I0.2023. The cases already fixed for listing on the

said date will be listed before Hon'ble Mrs. lustice Golmei Gaiphulshillu Kabui.

By Order etc.
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HIGH COURT OF MANIPUR

No.HcM/ue6lBENCHI / FfZf- I 9 ? I 5
Copy to:

' i. The principal Secretary to Hon'b1e the Chief Justice, High Court of Manipur'

2. The Private secretary to Hon'ble Mr. Justice M.V. Muralidharan, High court of

Manipur.
3. The p.S to Hon'ble Mr. Justice A. Bimol Singh, High Court of-Manipur'

4. The P.S to Honble Mr. Justice A. Guneshwar sharma, High court of Manipur'

5. The p.S to Hon,6le Mrs. Justice Golmei Gaiphulshitlu Kabui, High Court of Manipur'

6. The Advocate General, Govt' of Manipur'
T.TheP.StoRegistrarGeneral,HighCourtofManipur'
8. The RegistrarlAdmn./Vigilence), High Court of Manipur'
g. The Govt. Advocate, Govt. of Manipur'
10.The Deputy Solicitor General of India'
11.The President, High Court Bar Association, Manipur'
12.The President, AMBA, ManiPur'
13.A11 the Jt. Registrars, High Court of Manipur'
14.A11 the Deputy Registrars, High Court of Manipur'
15.A11 the Assistant Registrars, High court of Manipur.

,j;jd;;*" er,arvsi High cou"rt of Manipur for upload.ing the same to the offrcial

Website.
17.A11 the Superintendents/court offrcers/stamp Reporter, High court of Manipur'

18.The Court Masters, High Court of Manipur'
19. Guard File/Order Book'
20.Notice Board.
2l.Concerned File'


